
THE NATIONAL COMPANY LAW TRIBUNAL MUMBAI DIVISION - 1,
MUMBAI

cP - 9 57 / 2s2( 7) / MB I 20 tB

CORAM : SHRI B.S.V. PRAKASH KUT'4AR, N4EMBER (J)
SHRI RAVIKUMAR DURAISAMY, MEMBER (T)

ORDER SHEET OF THE HEARING OF IVlUI\4BAI BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 29.08.2018

NAME OF THE PARTIES: FORNWORTH INVESTMENT ADVISORS PVT.LTD.

v/s,

ROC, MUMBAI

SECTIONS OF THE COMPANIES ACT : Section 252(1) OF THE C.A., 2013

ORDER
42. IYB 2

CP 957 OF 2018 is allowed.

RAVIKUN4 R DURAISAMY B.S.V. PRAKASH KUIYAR
Member (l ud icia l)Member (Tech nical)

P- 27

go,- SDI-


